Title: Regarding privileges of the Parliamentarians of getting two children admitted to the Central Schools in his/her
constitutency.
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MR. SPEAKER: Shri Muniyappa, you can also associate with Shri Prabhu Nath Singh on the same subject.

...(Interruptions)

SHRI K.H. MUNIYAPPA (KOLAR): Sir, this is a separate subject.

Mr. Speaker, Sir, | think the hon. Minister of Parliamentary Affairs should take note of this point. | would like to raise
this pointa€] (Interruptions)
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...(Interruptions)

MR. SPEAKER: Is there anything from the Government on this?
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HegE HElGd oY B19H H &1 oY %e 8¢ How can you speak without the permission of the Chair? You have to take the
Chair's permission before speaking.
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SHRI RAMESH CHENNITHALA (MAVELIKARA): Let this system be abolished. We do not mind that.



